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Shri M. C. Chagla: Well, Sir, 1
have always been in favour of a link
language. I have always felt that
language should unify. At present
the tendency is to have regional lan-
guages in the universities, I sincerely
hope and trust that even these uni-
versities will teach Hindi anq Eng-
lish so that there should be a link
between the different universities.
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Shri M. C. Chagla: I sincerely hope
and trust that every university in
India will teach Hindi even though
the medium of instruction may ulti-
mately become the regional language.

Shri Surendra Pal Singh: We
understand that the Central Govern-
ment is in favour of taking wuniver-
sity education under its sole control.
By taking university education alone
under its control and leaving pri-
‘mary and secondary education _ in
the hands of the State Governments
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will the Government be able to
achieve its objective of raising the
standard of education at the univer-
sity level?

Shri M. C. Chagla: One headache is
quite sufficient for the time being. If
¥ could persuade the State Govern-
ments about higher education, the
question of primary and secondary
education may be considered after-
‘wards,

Shrimati Renu Chakravartty: In
view of the fact that the Government
at the Centre have been insisting
that there should be uniform system
of education throughout India and
they have not been able to imple-
ment it either at the elementary or
secondary stage and in view also of
the necessity for uniform scales of
pay and conditions of service for
teachers, except negotiations what is
the machinery which the Govern-
ment of India propose to have in
order to implement these schemes
and bring about some sort of uni-
formity in education  throughout
Indja?

Shri M. C. Chagla: There are {wo
or three machineries. We hope to
have the Indian Educational Service
and I hope my hon. friend, the Home
Minister will soon be introducing a
resolution in the Rajya Sabha to set
up the Indian Educational Service.
Then we have got the annual meet-
ings of the Education Ministers from
different States and I must say that
there is a very cordial atmosphere
at this conference and we arrive at
unanimous decisions there. Then
there is the meeting of the CABE
which is also attended by all the
Education Ministers. So, there are
various agencies through which we
are trving to bring about co-ordina-
tion in our educational policies.

Shri P. R. Chakraverti: May I know
whether Government have examined
the strong viewpoint expressed by the
Chief Minister of Gujarat that it would
be suicidal to follow a programme dis-
carded by history, as exemplified by
him from the Maurya and Moghul
period?
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Shri M, C. Chagla: I have read the
remarks of the Chief Minister of
Gujarat. That only shows that a majo-
rity of States are not in favour of mak-
ing higher education a concurrent sub-
Ject. The only State which has done
it so far, and which I compliment, is
Punjab.

Shrimati Savitri Nigam: If I remem-
ber aright for the last several months
the answer to this question has been
that unless we know the reaction of
the State Governments no final action
could be taken, Why ig it that such
an important question has not been
thrashed out properly and final deci-
sion taken in the Education Ministers’
conference?

Shri M. C. Chagla: Under the Con-
stitution we cannot amend the list
without it being ratified by a majority
of States. I have given the assurance
before, and 1 repeat it, that as soon
as I get a majority of States to agree
to that view, I shall have the great
privilege of trying to bring about an
amendment to the Constitution,
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Shri M. C. Chagla: I have forwarded
to all the State Governments the re-
commendations of the Sapru Com-
mittee. I have received three replies,
all in the negative. The only reply
which I have received in the affirma-
tive is from Punjab, and that is an
oral reply. That is the position.

Shri K. C. Pant: The hon. Minister
has mentioned that at meetings of
Education Ministers at which higher
education is discussed a cordial atmos-
phere prevails and unanimous decisions
are taken. If that is so, why does the
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Central Government feel that this ar-
rangement is not satisfactory and it is
necessary to make higher education a
eoncurrent subject?

Shri M. C. Chagla: It is very diffi-
cult to maintain standards in higher
education unless it becomes a Central
subject. The other difficulty is that
the States are not in a position to
finance the universities, as al] their
resources are concentrated in primary
and secondary education, If higher
education i8 put in the concurrent
subject, then it would be our responsi-
bility to look after the universities.

Shri Biswanath Roy: In view of the
growing provincialism and localism,
may I know whether Government is
thinking of taking any step which
might enforce uniformity not only re-
garding standards but also regarding
nationa] solidarity?

Shri M. C. Chagla: Yes, Sir; we will
take every step to see that education
acts as an integrating factcr, That, 1
think, is the main purpose of education
in this country.
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Shri M. C. Chagla: 1 would not like
to mention what my suspcions are; but,
as far as I know, no specific reasons
mre given by the three States which
have replied to us so far aud they are
Mysore, Maharashtra and Gujarat.
They have only said that they are not
in favour of any change in the existing
eonstitutional position.
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Shri M. C. Chagla: I have pointed out
the constitutional position that unless
the majority of the Stateg ratify the
amendment, the Constitution cannot be
amended.
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Shri M. C. Chagla: I know that the
States are against it; I have mention-

ed that. We cannot take it over unles
the States agree.
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Shri H. N. Mukerjee: In view of the
Minister's obvious preference¢ for hav-
ing higher education as a concurrent
subject, may I know whether in that
case we should take it that the Uni-
versity Grantg Commission has failed
completely in the objective with which
it was started, namely, to promote
standards and to bring about co-ordi-
nation among the gtandards achieved
by different universities?

8hri M. C. Chagia: No, Sir; I think.
it will be moat unfajr to the Unijver-
sity Grants Commission to say so. I
think, they have achieved a great deal.
Within the limitations of the Consti-
tution they have done a great deal.
My hon. friend knows item 66 of the
Union List namely, standards and co-
ordination, and to the extent it is with-
in their power they have helped to
maintain the highest standards.

Shri H. N. Mukerjee: Sir, I do not
gett an answer. The Minister says
that he wants this to be a concurrent
subject and the object of the Uni-
versity Grants Commission Act which
we passed was to secure the same
object for which he wantg this to be
a concurrent subject. My question is:
In view of the good work of the UGC,
why is it that the Minister is still
expressing his preference, which the
States do not like, for having this as
a concurrent subject?

Shri M. C. Chagla: My hon. friend
is a.very good student of the Consti-

PHAL.GUNA 19, 1886 (SAKA)

Oral Answers 3394
tution. He knows the distinction bet-
ween item “in the Union List and the
item in the State List which makes
university education a State subject
. . . (Interruption).

8hri Hem Barua: May I know if the
hon. Education Minister is aware of
the fact that since he has kiteflown
the idea of higher educatiop as a con-
current subject there has been stiff
resistance coming from some of the
State Governments; if so, whether
the State Governments have advanc-
ed any arguments in favour of their
resistence; if they have, whether the
Government have examined them; if
the Government have examined them,
what is the conclusion arrived at by
Government?

Shri M. C. Chagla:
answered this question . ..

ruption).

Shri Ranga: In view of the fact that
in most other Ministries also the
powerg that have been taken over by
the Union Government  have either
not been used properly or misused or
incompetently used, why is it that the
Government of India imsist upon taking
over this subject also as a concurrent
subject even in the face of the unex-
pressed but at the same time effective
resistance from the States to part
with their autonomy?

Shri M. C, Chagla: I would not like
to use the word ‘insist’ but I would
rather use the word ‘persuade’. The
reason for it is that if we want a
national policy for higher education,
the policy cannot be laid down from
the Centre. If my hon. friend will
read the Sapru Committee's Report, he
will find the reasons.

Shri D. C. Sharma: Is it not a fact
that the advantages of making higher
education a concurrent subject have
not been explained fully to the State
Governments and, therefore, they
have not agreed with the hon. Minis-
ter’s suggestion? May I know it
anything will be dome in this direc-
tion to tell them what the advantages
would be?

1 think, I had
(Inter-
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Shri M. C. Chagla: Everyday, in
season and out of season, I have been
telling the Chief Ministers and the
Education Ministers of States the im-
portance of making higher education
a concurrent subject. But in view
of what my hon. frienq has said, I will
&0 on doing that and I hope some day
I will achieve the results,

Shri Ravindra Varma: May I know
it any State Government has enquir-
ed whether the inclusion of this sub-
ject in the concurrent list will also
mean the acceptance by the Centre of
the increased financial responsibility
for the provision of higher education?

Shri M. C. Chagla: It must follow
as a matter of course. If higher edu-
cation is made a concurrent subject,
you have to assume a certrin amount
of financial responsibility which to-
day falls on the States.

Shri Man Sinh P, Patel: In view of
what the hon. Minister has said that
the standardg of higher education can
only be maintained if it ig in the con-
current List, may I understand how
the hon. Minister has gained this ex-
perience even after the good work done
by the UG.C.?

Shri M. C. Chagla: I have answered
this question several times, We can do
much more if it was in the Concur-
rent List.
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Shri M. C. Chagla: I entirely agree.

Foreign Trained Scilemtists

+
( Shrimati Remu Chakravartty:
| Shri J. B. Singh:
‘80!‘( Maharajkumar Vijaya Ananda:
Shri Bibhuti Mishra:
( Shri P. R Chakraverti:

Will the Minister of Education be
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pleased to state:

(a) whether it is a fact that a large
number of highly qualified foreign
trained scientists are without regular
employment at present;

(b) if so, the reasong therefor; and

(c) the steps taken by Governmens
to provide them with regular employ-
ment?

The Minister of Education (Shri
M. C. Chagla): (a) According to in-
formation available in the National
Register, 560 highly qualified foreign
trained Scientists who are not yet ab-
sorbed in regular employment, are
working as Officers of the Scientists’
Pool.

(b) and (c). A Statement is laid
on the Table of the House.

Statement

The absorption of the Pool Officers
into regular employment depends
upon:

(i) vacancieg in the fleld of indi-
vidual specialisation;

(ii) normal recruitment
dures; and

proce-

(iii) personal preferences of the
Scientists concerned.

Various steps have been taken for
absorption of Pool Officers in regular
appointments in research and other
Institutions as well as in Public and
Private Sector Industries:—

(i) Supernumerary posts are
created in Government De-
partments and Organisations
to which temporary appoint-
ments can be made quickly
from Scientists working and
studying abroad, whenever
suitable candidates are avall-
able;

(1i) Organisations other than
Government where Pool Offi-
cers are working for more





